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Short title

rawal of

Rs.23597,96,82,000.00 from and
out of the Consolidated Fund of
State of Assam for the

ial year, 2021-22

Appropriation

AN
ACT

WBe it enacted by the Assam Legislative Assemby in the Seventy-second Year of the Republic of India as follows:-

1. This Act may be called the Assam Appropriation (No. Ill) Act, 2021.

authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of the State of Assam for the services of the
Financial year, 2021-22.

2. From and out of the Consolidated Fund of the State of Assam there may be paid and applied sums n

3. The sums authorised to be withdrawn from and out of the Consolidated Fund of the State of Assam by this
Act shall be appropriated for the services and purposes expressed in the Schedule in relation to the said year|

ending on the Thirty First day of March, 2022.

exceeding those specified in column (3) of the Schedule amounting in the aggregate to the sum of Ru
Twenty Three Thousand Five Hundred and Ninety Seven Crore Ninely Six Lakh Eighty Two Thousand
defraying the several charges which will come in course of payment duning the financial year 2021-22 in
of the services specified in column (2) of the Schedule.

THE SCHEDULE
( See Sections 2 and 3 )
(1) (2] 3
Sums Not Exceeding
A;':om pr::iJo i Services and Purposes Voted by the Charged °ﬂ:d° -
Ny Fund
Rs. Rs. Rs.
Ci1 Public Service Commission Revenue 0.00 22500000.00 22500000.00
c2 Head of State Revenue 000]  4200000.00 4200000.00|
Revenue 90500000.00 0.00 90500000.00}
1 T— Capital 24000000.00 0.00 24000000.00]
3 Administration of justice Revenue 186504000.00|  1500000.00 188004000.00|
4 Elections Revenue 12000000.00 0.00 12000000.00
5 Sales Tax & Other Tax Revenue 1014226000.00 0.00 1014226000.004
6 Land Revenue Revenue 600566000.00 0.00 600566000.00f
7 Stamps and Registration Revenue 50000.00 0.00 50000.00f
Revenue 282156000.00 0.00 282156000.00
’ i Capital 2663270000.00 0.00 2663270000.00
10 Other Fiscal Service Revenue 28000.00 0.00 mwﬂ
1 Secretariat and Attached offices Revenue 307852000.00 0.00 307852000.00]
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i 12 13]
Sums Not Exceeding
— PR voustyon |G e
Fund
Rs. Rs. Rs.-
" T r— Revenue 132121000.00 0.00 132121000.00
Capital 80000000.00 0.00 80000000.00]
3 R Revenue 14480000.00 0.00 14480000.00]
Capital 10000000.00 0.00 10000000.00}
& e Revenue|  150052300000]  500000000]  1505523000.00]
Capital 500000.00 0.00| 500000.00}
15 Jails Revenue 32926000.00] 10000000 33026000.00}
16 Printing & Stationery Revenue 10000000.00 0.00 10000000.00f
17 Adminisirative and Functional Buildings S Lt i i 273436000'00'
: Capital] 133025800000 000]  1330258000.00)
18 Fire Services Revenue 7502000.00 0.00 7502000.00]
19 Vigilance Commission & Others Revenue 576044000.00 0.00 576044000.00}
2 ﬁ; A;u:g':;“m Sevioes (L Delenoe k. panis 9773000.00 0.00 9773000.ﬂ
21 Guest Houses, Govemment Hoslels Revenue 35546000.00 0.00 36546000.00)|
2 Administrative Training Revenue 217000.00| 0.00 217000.00}
3 Pension Revenue| 956800100000 000]  9568001000.00]
: | Revene|  4501114000.00] 000|  4501114000.00]
Miscellaneous General Services & Others
Capitall  6500000000.00 0.00]  6500000000.00}
% Education (Higher) Revenue 1060040000.00 0.00 1060040000.00f
Revenue|  1170326000.00 000|  1170326000.00
21 At & Culture ;
Capital 3560200000 0.00 35602000.00
- ET— Revenue|  18001147000.00 000]  18001147000.00
: B Capital] 547133800000 000] 547133900000}
| Revenue 22046000.00 0.00 22046000.00|
" | Capitall 377912000000 000]  3779120000.00]
3 Urban Development (Town & Country Planning)  Revenue 2818485000.00 0.00 2818485000.00]
S Revenue 2600000000 0.00 26000000.00}
kK] Residential Buildings Capitalh 3000000000 5.00 20000000, 00I
M4 Urban Development (Municipal Administration) Revenue 3812127000.00 0.00 38121 27000.09'
3% Information and Publicity Revenue 129721000.00 0.0 129721000.00]
Revenue|  248379000.00 0.00 248879000.00|
Labour and Employment Capial 5200000.00 0.00 5200000@
37 Food Stcrage & Warehousing Revenue 4860000000.00 0.00 4860000000.00]
Revenue 687802000.00 0.00 687802000.00}
38 Welfare of SC/ST & OBC i e - 170000000]
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M 2] i3]
Sums Not Exceeding
Grant No.J
Appropriation Services and Purposes Voted by the Charged M::' .
s Consolida otal
Fund
T T Revenue|  5311166000.00 000]  5311166000.00]
Capital 36500000000 0.00 365000000.00]
4“0 Social Security & Welfare (Freedom Fighter) Revenue 201254000.00 0.0 201254000.00]
41 Natural Calamities Revenue| 229342500000 000] 220342500000
2 Other Social Services Revenue 353721000.00 0.0 353721000.00]
& e Revenue 49537000.00 0.00] 49537000.00f
Capital 45659000.00| 0.00 45659000.00]
44 North Eastem Council Scheme Capital 415842000.00 0.00 415842000.00|
45 Census, Survey & Statistics Revenue 27800000.00 " 000 27800000.00}
|
parerl Revenue|  2523036000.00 000]  2523036000.00
Capitall 7890000.00 0.00 7890000.00
49 Imgation Revenue 1565386000.00 0.00 1565386000.00]
50 Other Special Area Programmes Capital 82000000.00 0.00 82000000.00}
51 Soil & Water Conservation Revenue 14900000.00 0.00 14900000.00|
- b e Revenue 5000000.00 0.00 5000000.00]
Capital 10101000.00 0.00 10101000.00}
53 Dairy Development Revenue 2175000.00 0.00 217500000}
o — Revenue 79452000.00 0.00 7945200000
Capital 4451000.00 0.0 4451000.00)
. ; 402525000.00
- . o Revenue 402525000.00 0.00 25, |
Capital 30000000.00 0.00 30000000.00}
56 Rural Development (Panchayat) Revenue|  2016580000.00 0.00 2016590000.00|
57 Rural Development Revenve|  28131916000.00 000  2813116000.00]
: Revenue 142961000.00 0.00 142961000.00]
58 Industries
Capital 48898000.00 0.00 48898000.00f
59 Village & Small Industries Sericulture and Weaving  Revenue 49064000.00 0.00 49064000.00]
60 Cottage Industries Revenue 2040000.00 0.00 2040000.00]
Revenue| 137000000000 oo0] 137000000000}
62 Power (Electricity) -
Capital]  83907096000.00 0.00]  83907096000.00]
& - Revenue 87161000.00 0.00 87161000.00}
- Capital]  1453300000.00 0.00 1453300000.00]
¥ s Revenue|  2308537000.00 000]  2308537000.00]
] Capitall  21072080000.00 000|  21072080000.00]
" - Revenue 4203000.00 0.00 4203000.00]
Capital| 63242000.00 0.00 §3242000.00]
Compensation & Assignment To Local Bodies & 520500000.00 0.00 520500000.
86  RajInitut Revenue - I iol
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1] (2 )
Sums Not Exceeding
Grant No./
Services and Purposes Charged on the
Appropriation " Voldbythe | o msoiideisd Total
Assembly
Fund
67 Horticulture Revenue 786084000.00 0.00 78608400000
68 Loans to Gov. Servant Etc. Capital 9000000.00 0.00 9000000.00]
69 Scientific Services & Research Capital 1168000.00 0.00 1168000.00]
70 Hill Areas Revenue 63400000.00 0.00 63400000.00]
R 1776108000.00 0.00 1776108000.00
7 Education (Elementary, Scy.Etc.) i : |
Capitall  3159706000.00 0.00 3159706000.00]
Revenue 60000000.00 0.00 60000000.00]
73 Urban Development (GDD)
Capital] ~ 469550000.00| 0.00 469550000.00}
Revenue 100536000.00| 0.00 100536000.00]
74 Sports & Youth Welfare
Capital 250000000.00 0.00 250000000.00}
75 Information & Technology Revenue 28589000.00 0.00 28589000.00}
4 _ Revenue 815750000.00 0.00 815750000.00
76 Karbi-Anglong Autonomous Council
Capital]  1121525000.00 0.00 1121525000.00]
_ Revenue 292425000.00 0.00 292425000.00]
m N.C. Hills Autonomous Council
Capital| 17983000.00] 0.00 17983000.00]
78 Bodoland Teitorial Council Revenue 8852300000 0.00 88523000.00|
Total Revenue|  103470902000.00]  33300000.00| _103504202000.00)
Capital]  132475480000.00 0.00| 1324754800000}
Grand Total 23504,63,82,000.00] 3,33,00,000.00| 23597,96,82,000.00

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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